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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NGCS. 1210-1213 OF 2012

MAHESH DHANAJI SHI NDE Appel I ant (s)
VERSUS
STATE OF MAHARASHTRA Respondent ( s)

(Wth appl n(s) for exenption fromfiling c/c of the inpugned order,
perm ssion to file lengthy list of dates and office report)

W TH APPEAL(CRL) NOS. 1238-1239 of 2012
(Wth office report)

APPEAL( CRL) NO 1240-1241 of 2012

(Wth office report)

APPEAL( CRL) NO 2089-2091 of 2012

(Wth office report)

Date: 21/10/2013 These Appeals were MENTI ONED on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE RANJAN GO&XD

For Appellant(s)
Aparna Jha, AOR
M. Shivaji M Jadhav, AOR
For Respondent (s)
Ms. Asha Gopal an Nair, AOR
UPON bei ng nmentioned the Court nmade the foll ow ng

ORDER

List this matter, which is shown as Item No.101 in the
of 22.10.2013, after one week.

| (Chetan Kunar) | |(Savita Sainani)
| Court Master | | Court Master

list



